NATIONAL COMPANY LAW TRIBUNAL

DIVISION BENCH
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD AT 10.30 AM ON 03-to-2018

PRESENT: SHRI B.S.V. PRAKASH KUMAR, MEMBER (JUDICIAL)
SHRI S. VIJAYARAGHAVAN, MEMBER (TECHNICAL)
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(28)
[MIA/472/2018 IN CP/604/1B/2018]

ORDER

For the IRP has filed an application with the approval of 100% voting of the COC
for withdrawal of the Company Petition under Section 7 of IBC, 2016,
CP/604/1B/2018 already admitted by this Bench is hereby dismissed as

withdrawn.
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